Title: Regarding the reported proposal to increase the interest rate on E.P.F.

12.20 hrs.

PROF. VIJAY KUMAR MALHOTRA (SOUTH DELHI): Mr. Speaker, Sira€;.

MR. SPEAKER: | will call you first. | have committed to that.
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=nfevl We would like to know what is the position of the Government, whether they are increasing it or they are not
increasing it.

MR. SPEAKER: You can demand that the Government should give a statement.
PROF. VIJAY KUMAR MALHOTRA : Yes. The Government should make a statement.

SHRI PRANAB MUKHERJEE: When the decision is taken, it will be communicated to the House, and if the House
is not in Session, it will be communicated in due course.

. ST AR Al © §l B9d & deY 3 ad@dl of %8l 2l @R .4l ol el IR I8 Jadn i & 2l
A& HBIQY  Hea A1 Sil, 37 B AN, AT S| A ATUH! HE P 8, 37 319 A

PROF. VIJAY KUMAR MALHOTRA: Is it the Communist Party alone with which they will do it? fa® sgfe ol & &
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SHRI GURUDAS DASGUPTA (PANSKURA): Sir, let me reply. ...(Interruptions)

MR. SPEAKER: You do not have to reply. There is no necessity to reply. The reply is to be given by the
Government and the Government has given the reply. Please co-operate.

...(Interruptions)
SHRI GURUDAS DASGUPTA : Sir, he referred to my statement. ...(Interruptions)
MR. SPEAKER: | earnestly request you to please co-operate.
...(Interruptions)
MR. SPEAKER: Shri Shishupal N. Patle.
...(Interruptions)
SHRI GURUDAS DASGUPTA : They are annoyed because the Government is ...(Interruptions)
MR. SPEAKER: Please leave it. You are not in the Government.

...(Interruptions)
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MR. SPEAKER: Nothing will be recorded now except what Shri Shishupal N. Patle speaks.
(Interruptions) &€*
MR. SPEAKER: No, | am not permitting. Please let us conduct in a proper manner.
...(Interruptions)
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